
Tbp OOVcrDlIlfJnt, has decided to 
coqJ\itUA,~ .. two Wag~ Boards-one for 
wQ.lkh.~ufpaliats and the other for non 
j~al~t newspaper employees. Tho 
Government shall examine the question 
of granting interim relief, If any. in 
conMltatioo v. itb tbe Wale Doards" as 
per provisions laid jown in Working 
JoufQaliJts and Other Newspaper 
Employees (Cond'tions of Service) and 
MiB9~llaneous Pr "visions Act" 195 S. 

Money Earmarked for Kharif Crop 
losuraDce 10 Mabarallbtra 

6 J 37. SHRI R M. BHOYE: Will 
1he Minister of AGRICULTURE AND 
RURAL DEVELOPMENT be pleased 
to atate : 

<.) tbe details of the amc.unt of 
money earmarked for Kbarif Insurance 
In the State of M.lbarashta ; 

(b) whether aoy ~um is likely to 
be cootributed by tbe Central Govern-
ntent ; and 

(c) if so, tho amouot of monoy to 
be contribated ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF RURAL 
OEVELOrMENT(SHRICHANDULAL 
CHt\NDRAKAR) : (a) to (c) : A new 
comprehensive crop insu:-snce scheme 
bas been introduced in tbe country. The 
scheme will be extended to States and 
Union Territories, who signify tbeir con-
currence to participate. The General 
In5urance Croporation of India would be 
tbe leading ih5urer with tbe States as 
Co .. io5urerl. The premium and )01 .. win 
be abared by tbe General Insurance 
Corporatien of India aDd tbe State 
Governments ,in the ratio of 2: 1. It is 
proposed to set up a State Crop In-
surance Fuod io..-cb State. The Cent .. 
raJ Oovel1lJllOJlt would contribute to 
t be initia1 c~rpos of the fund 00 
a matcbiMA b¥if.... In r_peet of 
small and marlinal farmers, 50 % of 
the prelliAMa :.,.,.. ." ... -farmers 
would be sublidised equal I)' b, 
tbe Central' .. ·M State Governments. 
No Stato-wi'~l allOCftifap of fupds is 
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~ib)C in advance as actual expenditure 
incurred by the S'4' e Governmcols 
weuld be reimbursed to tbe extent of 
Central Governments share. 

Seminar OD Higb Rise Development 
PoUcy in Delhi 

6138. SHRI MOHJ. MAHFOOJ 
ALI KHAN: Wi 1 the Minister of 
WORKS AND HOUSING be pleased to 
state: 

(a) wbetber at a Seminar on High 
Rise Development Policy recently beld 
in Delhi and Delhi Master Plan, Zonal 
Plans and the New Delhi Redevelop. 
ment Advisory Council recommendations 
were severely criticised; and 

(b) if SOt what are the salient 
features of the observations made at the 
seminar and what is the re~ction of 
Government with regard thereto? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI ABDUL 
GHAFOOR): (aJ and (b): In this 
Seminar organised by the Deihl Urban 
Arts Commission in March. 19S', th&'= 
partiCipants made observa';on on the 
hlgb-rise development inciuding plan-
ning aspects of Master PlanJZonal Plan 
Regulations, density J site coverage, 
FAR, etc. Tbe Delhi Urban Arts 
Commission arc processing the SUlles-
tiona made in the seminar. The recom-
mendations of Delhi Urban Arts 
Commission will be examined OD their 
receipt. 

Fall,in Production of Milk in Tamil 
Nadu 

6139. SHRI N. DENNIS: Will 
the Minister of AGRICULTURE AND 
RURAL DEVELOPMENT be pleased 
to state: 

(a) whether the milk production 
has stagnated or fallen in Tamil Nadu 
doapito maximum financial assistance 
being given to producers under Opera· 
tion Flood I and D; and 

(b) if 80, steps beiDa taken to 
imwovo lh. production of milk in tbo 
Stat .. of l'amil Nadu ? 




